THE HIGH COURT OF JUDICATURE AT BOMBAY

No. Rule/E-4203/70/131

Dated 29 September 2014.

NOTIFICATION

Subject: Section 16(2) of the Advocates Act, 1961 -
Designation as Senior Advocate by the High
Court.

In exercise of the powers conferred by Section 16 (2) of the
Advocates Act, 1961 and in accordance with the Rules framed by the High
Court thereunder, the High Court of Judicature at Bombay is pleased to
designate following advocates as Senior Advocates, with effect from
20 September, 2014 :-
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1 [Smt Anarkali Agni

H. No. 153/5, Near Don Bosco High
School, Opp. Liberty Hotel, Governor
Pestana Road,

Panaji, Goa 403 001

2 |Shri Vinayak Daulatrao Hon
Plot No. 122, Sector N-2.
Tukoba Nagar, CIDCO,
Aurangabad

District Aurangabad (M.S.)

3 |Shri Sanjay K. Singhvi
Off. 402, Yusuf Building, 4 Floor,
M.G. Road, Fort, Mumbai

4 |Shri V. K. Ramabhadran

902, Dalamal Tower,

Free Press Journal Marg,

Nariman Point, Mumbai - 400 021.

5 |Shri Vikram S. Nankani
13/14, Anjali, Behind Radio Club
Colaba, Mumbai 400 005
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6 |Shri Ranjit Anandrao Thorat
Flat No. 301, 3™ Floor, Samruddhi,
D. L. Vaidya Marg, Dadar (West),
Mumbai - 400 028

7 |Shri Prasad Sudhir Dani

B-103, Sanskar Society,

Ganesh Peth Lane, N. C. Kelkar Road, Near
Shivaji Mandir, Dadar (West),

Mumbai - 400 028

8 |Shri Atul Gajanan Damle
801, B Wing, Bldg. No. 41,
Sai Sadan CHS, Nehru Nagar,
Kurla (E), Mumbai - 400 024

9 |[Shri Pankaj A. Savant
104/A, Mittal Tower, 'A' Wing,
10™ Floor, Nariman Point,
Mumbai - 400 021

10 |Shri Pratap Rau Sardessai Nitin
Narain Naik
Sharmila Naraina, 29-A Lake View Colony,
Miramar Goa.

11. |Shri Mustafa Saleh Doctor
29/29A, Alli Chambers, Nagindas Master
Road, Mumbai - 400 023.

SD/-
Date: 29 September, 2014 (DR.MRS.SHALINI PHANSALKAR JOSHI)
REGISTRAR GENERAL

Copy forwarded with compliments for information to :-
. The Persons Concerned
. The Registrar, Supreme Court of India, New Delhi.
. The Registrar, High Court of
. The Registrar, Original Side/ Prothonotary & Senior Master, High Court,
Original Side, Bombay 400 032.
. The Secretary, Bar Council of India, New Delhi.
. The Secretary, Bar Council of Maharashtra and Goa, Bombay 400 032.
. The Advocate General of Maharashtra, Bombay
. The Additional Advocate General of Maharashtra, Bombay
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9. The Advocate General of Goa, High Court of Bombay at Goa (Panaji)

10. The Additional Advocate General of Goa, High Court of Bombay at Goa
(Panaiji)

11. The Registrar, High Court of Judicature at Bombay, Nagpur/Aurangabad
Bench.

12. The Registrar, High Court Aof Bombay at Goa (Panaji).

13. The President, Bombay Bar Association, High Court, Original Side, 3™
Floor High Court Main Building, Bombay - 400 032.

14.The President, Advocate's Association of Western India, Bombay.

15.The President, Bar Association, High Court of Judicature at Bombay,

Nagpur/Aurangabad Bench.
16. The President, Bar Association, High Court of Bombay at Goa (Panaji).
17. The Registrar (Legal & Research)

SD/-
Date: 29 September, 2014 (DR.MRS.SHALINI PHANSALKAR JOSHI)
REGISTRAR GENERAL
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